
NATIONAL COMPANY LAW TITItsUNAL
MUMtsAI BENCH

cP(cAA)-9es& e9 6(MB\ I 2077

COITAM: SHRI B.S.V. PRAKASH KUMAR
MEMBER (])

5I IRI ITAVIKU]VIAR DUITAISAMY
MEMBER (T)

ORDER SHEEI' OF THE HEAITING OF MUMBAI tsENCH OF THE NATIONAL
COMPANY LAW TRII]UNAL ON 01.08.2018

NAME OF THL PAITTIES: Cl'] 995- Gabs Investrnents I,vt. Ltd.
CP 996 - Ajanta Pharrna Ltd.

SECTION : 230-232 of Com panies Act 2013.
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Pronouncement of ordtr differed to 14.08.2018.

RAVIKUMAR DURAISAMY
Menrbcr ( l'echnical)

B.S.V. I'I{AKASH KUMAR
Meniber (Judicial)
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